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SHRI ALOK TIWARI (Uttar Pradesh): Sir, I also associate myself with the matter
raised by the hon. Member, Shri Sharad Yadav.

SHRI DIGVIJAYA SINGH (Madhya Pradesh): Sir, I also associate myself with the
matter raised by the hon. Member, Shri Sharad Yadav.

sft ft.ue. gferan (SR wen): wEIey, H w9 &) 59 fave 9 Wi g ddar gl
Mismanagement of the National Monument of Jallianwala Bagh in Amritsar
st waq Afers (domme):

"IreTe} b ferdmetl R ol 8Y 9 A,
o IR 7R-TAes arell &1 99 IET 97! fen g

HEIeY, H 3ATo1 I% fawd IS 1 V8T § [ 59 | BT I TR RITe STferidTeT a1,
AR &, STE1 UR 13 31, 1919 &I, UsTTfaa & ud demw) aret fas, wnf=ifa v s ud
BT AAT TR &, T 35N SR SRR A 34 g, S ey <earRe o miforat | et
B T AR, G981 IR U Pl &, ST 81 "TrEie] Al B8 ©, a8l d Sl 99 93 2,
I g2 o, I o, I8 A AT WR AT I FHA 59 AN BRI W, i1 g8 UR gal,
T 12T SR Sf 7 3o AR B ST a799 Y &1, wrgie Sud g St 3 ST 98t
foram iR gad-gad W e &Y, W fovie afer 3 fes # sroen oy sraran, s
3iT HiAd # W ST a1 B 718 3R 519 A gforaiaer srgawR 3rrs, @ = W o
T Tl A1 AR, U1 98 oI, S8l d 2Eie 31Tl s | €, 981 89 w811 31 I18 39 &
foTT A IR I €1 IR § AN & 1 e & § 519 agT T 3R F%T B S gasn
A9 3l €, 399 A9 31Tl H urei o1 AT (A, .. ¥R, TE UR TS .. (AILT). ..
TET TR ABTS B Faxel &l 21 ....(HGE)... T8 UR iReel Yeiiofl 7 ... (). .
gl St 93 € ... (@EET)... Ve St 93 €1 ... (FFE)... 2 J81 drse TS Aass o
BT IgETCH B o1l .. (AEE).... |1, Tel Sff 7 98] disc U HIse ¥ &I Sqare
o aml ... (=agm)...

MR. DEPUTY CHAIRMAN: What is this? ...(Interruptions)... Silence, please.
...(Interruptions)...

il 79 AfeT®: T8 981 W Ue SiagHey] Y& $I Al ... (FFEH)... T8T U= 3T
3B f T8 T T B ....(FFET).... TSN TR 37 B i T2 Il I8 Bl ... (IE).... Tal
DIARE < Bl ...(TIHM). ..

MR. DEPUTY CHAIRMAN: Silence, please.

sft waq wfete: g1 B A landscaping &, 81 WG 81 7S Bl ...(IAE)... T8 &I
TXC AU BIHR 961 B ...(JEEH)... TR, WHR 7 11 FR0Is v f3ul gt aEe
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ITECA B AT UI 39 W 1 BRIS ST H 1 S gaTl, AT f2ara 721 fean w9
@ gz A fa, 7 wied e e 7 faan 3R 7 81 SRURE {11 31t 981 R oo
ft St 921 B, THTS & forg wwrs dad Hf 981 B .. (au). .

st vrama R qromar (49T R (). L.

st W9 wfere: agT i AR g, B W geied & e €, S9 SR 3 gaen 8
TS 2 ...(FIHM)....

MR. DEPUTY CHAIRMAN: Nothing will go on record. ...(Interruptions)... Sit
down, please.

it g Ryg qrora: *

sft vda Afere: W= ...(ag)... § ud A 9 98 AT s 6 98l w,
TR ST, 7290 I St BT ST H37erd 2, S6T RHTR] oF1Ts STV 3R S 98 I ®1
Tg-3g & U UH-Ud He B A9 Bl TR, S9 98 WIF 31 Ry gari sl
...(TIET)....

MR. DEPUTY CHAIRMAN: Time is over. ... (Interruptions)... Time is over.

sft fefraora R (e ween): W) ...(ae).... 519 SR SRR 981 Mierdl dell TeT
o, 79 BT, TSR 3R MATABR Sl T el AT A? ... (FFET)....

MR. DEPUTY CHAIRMAN: Please. ... (Interruptions)...

st fyfraora fig: o= ... (@em). .. 519 S9Rd SRR 981 Ml Tl T&1 o1, a4 <.
TSR IR MATADBR Sl RAT HEAT ared A2 ....(FGET)...

MR. DEPUTY CHAIRMAN: Mr. Digvijay Singh, you can associate.
..(Interruptions)... fefvasTa <i, 3y TAIRTe BTl ...(9E)... Digvijayaji, you
can only associate. ...(Interruptions)... Shrimati Jharna Das Baidya now.
...(Interruptions)... You can associate. ... (Interruptions)...

SHRIMATI JHARNA DAS BAIDYA (Tripura): Mr. Deputy Chairman, Sir, I would
like to bring to your notice ...(Inferruptions)...

sft yarg Rz arorar: Iyl Aeiey, SN 919 Aferd ArEd F Bl § ST JEEd g

He was the Mayor... (Interruptions)...

MR. DEPUTY CHAIRMAN: You can associate only; that is enough.
...(Interruptions)... Shrimati Jharna Das Baidya. ...(Interruptions)... Only what Shrimati
Jharna Das Baidya speaks would go on record. ... (Interruptions)...

*Not recorded.
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MR. DEPUTY CHAIRMAN: Mr. Bajwa, what you say will not go on record. 1
called Shrimati Jharna Das Baidya. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: What are you doing? ...Interruptions)... 1 have
not allowed you. ...(Interruptions)... Bajwaji, 1 have not allowed you, please sit down.

Nothing else would go on record. Please sit down. ... (Interruptions)...
sft gy ¥z grora: +

MR. DEPUTY CHAIRMAN: What are you doing? Please sit down.
...(Interruptions)... 1 have called the hon. lady Member. How can you interrupt like this?

Please sit down.
SHRI TAPAN KUMAR SEN (West Bengal): *
MR. DEPUTY CHAIRMAN: Mr. Sen, please sit down.
sft gy ¥z grorar: *

MR. DEPUTY CHAIRMAN: Please sit down. This is not the way. What you say
is not going on record. Bajwaji, please sit down. You are not obeying me! What are you

doing? ...(Interruptions)...
#f} yrarg g aroran: +

MR. DEPUTY CHAIRMAN: You can't do that. I can't listen now. Please sit down.
...(Interruptions)... What are you doing? There is some rule, some decorum. Please sit
down, Mr. Sen. What are you doing? ...(Interruptions)... Mr. Bajwa is misbehaving.
Doing like this is unbecoming of a Member. Please sit down. ...(Interruptions)... You
take your seat there. Mr. Bajwa, sit down. ...(Interruptions)... You please sit down.

...(Interruptions)...

I am sorry to say this. There should be at least a semblance of decorum in this
House. I called the hon. lady Member. She was speaking. If Bajwaji had to say something,
after she finished, he could have stood up and asked me. I am not denying opportunity
to anybody. But, there is a way of doing it and do not interrupt like this. Since what you
say is not going on record and only what she says would go on record, what is the use of
shouting and saying something like this? This is an uncultured behaviour. I am sorry to
use that word. ... (Interruptions)... Bajwaji, if you want to say something, stand up or raise

your hand. After she sits down, I would allow you. What you did is not the way. In the

*Not recorded.
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alternative, you can give notice. Who is preventing you? But, interrupting the hon. lady
Member like this is not good. You should think. I don't want to comment any further on
this. It is very bad.

Shrimati Jharna Das Baidya may start again. ... (Inferruptions)...

Alleged barbaric treatment and torture meted out to four girl
students arrested in West Bengal

SHRIMATI JHARNA DAS BAIDYA (Tripura): Sir, I am on the gross violation of
human rights and enforcement of primitive and barbaric treatment on four arrested girl
students. ... (Interruptions)... Sir, I would like to bring to your notice an atrocious case of
abuse, persecution and humiliation by the West Bengal Police on four young women from
Students Federation of India and Democratic Youth Federation of India at Kolkata, West
Bengal, on 10th March, 2017. Manjula Sen Roy, Ahana Ganguli, Rupsa Saha and Ananya
Niyogi are students and youth activists. ... (Interruptions)...

MS. DOLA SEN (West Bengal): The investigation is already going on.
...(Interruptions)... The matter is sub judice.

SHRIMATIJHARNADASBAIDYA: They were arrested by the Bengal Government
and Police along with others on 9th March. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: I will allow you after it is over. ... (Interruptions)... Sit

down. ... (Interruptions)...
MS. DOLA SEN: The investigation is already going on. ...(Interruptions)...

SHRIMATI JHARNA DAS BAIDYA: They were participating in a protest march
against the scam in appointments in primary schools. Many students, including gitls,
were beaten up by the police and a few were hospitalized. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You don't worry. ...(Interruptions)... You don't
worty. ...(Interruptions)... You have not to reply. ...(Interruptions)... Sit down.
...(Interruptions)... She is saying her grievance. ...(Interruptions)... Nothing will go on

record. ...(Interruptions)...

MS. DOLA SEN: *

SHRIMATI JHARNA DAS BAIDYA: The four arrested young women were locked

up in the police station and the next day they were remanded to police custody until 14th

*Not recorded.



